FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF CHEEMA PAPER MILLS PRIVATELIMITED

S.No.| PARTICULARS DETAILS
1. |Name of Corporate Debtor Cheema Paper Mills Private Limited
2. | Date of Incorporation of Corporate Debtor | 06th July 2004

3. | Authority under which corporate debtor is
incorporated/ registered

4. |Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

5. | Address of the Registered Office and Ramraj Road Bajpur, Bajpur,
Principal Office (if Any) of Corporate Debtor | Uttarakhand, India- 262401

6. |Date of Closure of Insolvency Resolution Process | 08.05.2025
7. |Liquidation Commencement Date of 08.05.2025(By Order of Hon’ble NCLT,

Registrar of Companies, Uttarakhand

CIN: U21011UR2004PTC028825

Corporate Debtor Chandigarh, Bench-I, in 1A No. 19 of 2024
in CP (IB) No. 171 of 2023
8. |Name and registration number of the CAArun Gupta

insolvency professional acting as liquidator |IBBI/IPA-001/IP-P01323/ 2018-2019/12055

9. |Address and e-mail of the of the liquidator, | Address: Lane 4 Bhagat Colony, Uttam
as registered with the board Nagar, Khalsa School Road, Khanna,
Ludhiana, Punjab -141401

Email Id: arunsapna.ca@gmail.com
Mobile: 9878991186

10. |Address and e-mail to be used for Address: Lane 4 Bhagat Colony, Uttam
correspondence with the liquidator Nagar, Khalsa School Road, Khanna,
Ludhiana, Punjab -141401

Email Id: lig.cheemapapermills@gmail.com

11. |Last Date for Submission of Claims 07.06.2025

Notice is hereby given that the National Company Law Tribunal, Chandigarh, Bench |, has
ordered the commencement of liquidation of the Cheema Paper Mills Private Limited on
08.05.2025 under Section 33 of the Insolvency and Bankruptcy Code, 2016.

The stakeholders of Cheema Paper Mills Private Limited are hereby called upon to submit
their claims with proof on or before 07.06.2025, to the liquidator at the address mentioned
againstitem No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proofin person, by post or by electronicmeans.
Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under
the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016, shall be deemed to be submitted under section 38.

CA Arun Gupta

Liquidator

Cheema Paper Mills Private Limited

Date: 09.05.2025 Regn No: IBBI/IPA-001/IP-P01323/ 2018-2019/12055
Place: Chandigarh AFA Valid upto: 31.12.2025

14x8

Estimate:-ENGLISH+HINDI
Financial Express + Jansattta Delhi/ Uttrakhand EDT
Rs. 75x14x8 +GST= Rs. 8,820/-
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FINANCIAL EXPRESS

4 AXIS BANK LTD. [POSSESSION NOTICE|

Retail Assets Centre: 1st Floor, G-4/5, B, Sector-4, Gomti Nagar Extension Lucknow, UP 226010.
Registered Office: “Trishul”- 3rd Floor, Opp. Samartheshwar Temple, Near Law Garden, Ellisbridge, Anmedabad-380006. Possession Notice (For Immovable Property) Rule 8-(1)
Whereas th.e unde_rsigngd being the Authorized Oﬂ"lcer_ of AXIS BANK LTD. ynder the Securitization and W# @ Uinion Bank U N I 0 N B A N K O F I H D IA Whereas, the undersigned being the Authorized Officer of IIFL Home Finance Limited (Formerly known as India
Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002 and in exercise of power conferred iy e F s ASSET RECOVERY BRANCH. VISAKHAPATNAM Infoline Housing Finance Ltd.) (IIFL-HFL) under the Securitisation and Reconstruction of Financial Assets and
under Section 13(12) read with Rule-3 of the Security Interest (Enforcement) Rules, 2002 issued Demand notice | e e 2 | Enforcement of Security Interest Act 2002 and in exercise of powers conferred under section 13(12) read with
under section 13(2) of the said Act. The borrower(s) mentioned herein-below having failed to repay the amount, Door Mo, 26-15-150, Andhra Bank Bullding, Changalraopeta, Visakhapatnam-530001, AP Rule 3 of the Security Interest (Enforcement) Rules 2002, a Demand Notice was issued by the Authorised Officer
notice is hereby given to the borrowers mentioned here in below in particular and to the public in general that the Ph: DB91.2537792/82, Mobile: 9324517291, E-mail: ubin0817295@unionbankofindia. bank gifvtehrf tgotmhgaggrrtgv&g? aBn(zirr?fxegl?k;)li-cBior:rgvevr?;arlnt?\rgtlot%Zdur;%r((:rlgigbneégwh;% rteaFIJ(i);tg% :sr:;gl;?é,nng;I?ﬁelsppoeprggg
e conared or him tR1ar Saction 13(4) of tha Said A faad with the e & of the Seit Rules, THe bonewertc] NOTICE TO THE BORROWER INFORMING ABOUT SALE (30 DAYS NOTICE) described herein below in exercise of powers conferred on him under Secton 13(4) of the said Rules. The bor-
powe . : . c . y : . RULE 6{2) / 8(6) OF SECURITY INTEREST (ENFORCEMENT] RULES 2002 [rower in particular and the public in general are hereby cautioned not to deal with the property and any dealings
mentlc;tr;ed f(\jere lndbellqw in Pﬁ}”'&“lar ?gd the Et‘;bl"f‘”":)gen%al t"’";e Tﬁreby ::tautloneg R)C{: StoBti\elewll.t'lr']Dth? said To: : ' . i with the property will be subject to the charge of IIFL HFL for an amount as mentioned herein under with inter-
property and any dealings wi € Said property will be subject 1o the morigage o - for an ; i o8 fH } illi ; , est thereon."The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, If the bor-
amount together with further interest incidental expenses, costs, charges, etc. on the amount mentioned against ) Hoornhigy eioed o Bk S,{ .'lhr‘D i B R M g gt gy J'.g1r.-:}:‘mn_|_u;| - rower clears the dues of the "IIFL HFL" together with all costs, charges and expenses incurred, at any time
. o S Gapraaka Mandal, Visakhapatnam, AP-530046, 2) Mr. Sudama Seth, D. No 48-36-26/2. Neas . v A
each amount herein below. The Borrower(s)/Co-Borrower (s)/Mortgagor(s)/Guarantor(s) attention is invited to the Prakash Public School N.GG.O & Colony, Akkayapalem. Visakhapatnam 3) Mr. Deepak before the date fixed for sale or transfer, the secured assets shall not be sold or transferred by "lIFL HFL" and
provisions of sub-section(8) of section 13 of the Act, in respect to time available to redeem the secured assets. ; a2 . ; el Plal ; iyt : . no further step shall be taken by "lIFL HFL" for transfer or sale of the secured assets.
, Saxena, 24, Mohalla, Patparganj, Delhi. 4) Mr. Rajiv Agarwal, 0. Mo 4-69-2T7 MWMan Road il i
WE Laowsons Bay Colony, Visakhapatnam. 5) Mrs. Anshu Agarwal, D. No 4-60-27, Man Road Name of the Description of the Secured Asset Total Outstanding Date of | Date
Name & Address . S (8o Amount Due Lawsons Bay Colony Visakhapatnam, 6) Mr. Girish kumar Ganneriwala, Plot No 15, 8 No 23 Borrower (s)/ (Immovable Property) Dues (Rs.) Demand|.. °f
Description of the Mortgaged/ |2 .| & as per Pragant) Sivani, Lawsons Bay Colony, Visakhapatnam. 7) Mr. A Narayana Murthy, D No, 06 19 Co-Borrower(s)| _ 'Ajthat piece and parcel of House Water Tax No.| Rs.824567/- (Rupees Notice | 05S®
of the Borrower(s)/ charged Property(ies) T3S 8 56 03, 2nd Floor, VIP Road. CBM compound Visakhapatnam, Andhra Pradesh-530017. §) Wis Mr. Pankaj Kumar 64688, Built at part of Plot No. 29, Situated at| Eight Lakh Twenty ssion
Guarantor(s) ED 52 Dem_and Truwoods Private Limited (M/s Clad Woods Pyt. Ltd), 9-19-56/3, 2nd Floor, CEM Compound Goyal, Mr. Sonu, ,\NAE’;E%?QPWPD{:}%L;EP%Z'O%HW' ATr‘eegSi"Agpn% a%'j:ﬂ'% Four
8 5 | Nots RN L o b T B it W B it i | e
S o Lo R o E| oS Wi | | _ | RTS8 S 42D 43 Manmiakgr Crambee V1 Road Snpure sshapeban - S |y Sap e proary Nos] S
", . ’ ’ ’ . . - ’ Dead SoMadam - - = —
0w For, further details pl tact to Authorised Off t Branch Office: 1st Floor, Tera Tower, Bhuteshwar Road,
Mainpuri, Uttar Pradesh, 207001, 2. Mr.| Jasrana, Near Upkar Cold Storage,| & | | Rs. 28,280.99 Sub - Sale of property (Details Mentioned below under Schedule of the property) belonging Manohar Pura, Mathura - 281001 or Corporate Offce: Plot No.98, Phase-IV, Udyog Vinar, Gurgaon, Hatyana.
Daravari Lal (Co-Borrower) S/o Sh.| Ghiror, Mainpuri, Uttar Pradesh, 205121, © | © e J , P g -99, , Uayog , burgaon, naryana.
. \ ) ~ | & | as on 20.01.2025 to Mis. Alpine Panels Pyt Lid, for realization of amount due to Union Bank of India under the ; ; : - :
Turram Singh, Rio.1- Kamalpur, Etah,|in the name of Mr. Daravari Lal.| & | g | +interest & other SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT Flace: Mathura, Date: 10952029 Sui-Authorised Officer, For it Home Finance L1d.
Mainpuri, Uttar Pradesh, 207001, R/0.2-| Boundaries: East- House of Munne oo expenses OF SECURITY INTEREST ACT. 2002
(MOI’tgaged Property), MOha"a'Dargai, Khan, West: 10 Feet Wide Rasta, North: & -2} Union Bank of India "H"IEEII"ihEPEtﬂﬂm Mzin Branch {E'AH. WEEhhaFﬂm the secured FORM B
Jasrana, Near Upkar Cold Storage,|House of Tejpal and Amit, South: House ° : P . : - o B s
> . , 4 X creditor, caused a Demand nolice dated 03,10, 2017 under Section 132} of the Sacuritization and
Ghiror, Mainpuri, Uttar Pradesh, 205121 of Munni Devi Reconstruction of Financial Assets and Enforcement of Security Inlerest Act 2002, calling upon PUBLIC ANNOUNCEMENT
1. M/s Gupta and Company, Add.Land/Property admeasuring area 36 Sq you fo pay the dues within the time stipulated therein. Since you failed 1o comply with the said (Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
; ; ; ; nobice within the period stipulated, the Authorized Officer has laken possession of the secured .
‘,i?:(;z:ﬁ 9&'790%“1] TF;?:ud’h E;a;r’o ‘,ﬁ;ttf,: g‘rt‘ j'tuated Nat Wa,ud- N%’ %, Mf(’haga' 8 | & [Rs. 25,25,207.00 i Endw' Sectp; 13-541Er the Act read with Rule 6/ 8 of Secunty IHTETESI {Enforcement) Rules Regulations, 2016)
Mr. Munna Lal Gu ota 29 M Munﬁa Lal Jai?hrlza?rghsiI-e,:lgganja"e)ist ria(:Z:aEr’tah ajﬂ:; QI as on 30.12.2023 20072 on 17.07.2018 for Property Mentioned under S No 1 FOR THE ATTENTION OF THE STAKEHOLDERS OF CHEEMA PAPER MILLS PRIVATE LIMITED
Gljpta S/o Sh. Ompral’(as.h G.upta, R/o.14 Pradeslh, 207249, in the name of Mr. s|e + Infxrg::]gegther Even a:"tE_-r taking possession of the secured assel. you have nol paid the amount due o S. No. PARTICULARS DETAILS
38, Badhaiyan, Jaithra, Etah, UttajMunna Lal Gupta. Boundaries: East:| @ | o bank. As such. it has become necessary to sell the below mentioned property by hoiding pubisc 1. |Name of Corporate Debtor Cheema Paper Mills Private Limited
Pradesh, 207249, Rlo.2- Ward No. 09,|Private Rasta 6 Feet wide for Seller| © | © e-auchon after 30 days from the date of receipt of this notice through online mode, The dale : :
N oy : ! ) " and time of e-auchon along with the Reserve Price of the property and the details of the service 2. |Date of Incorporation of Corporate Debtor | 06th July 2004
Mohalla- Bhadiyaan, Near Main Bazaar,| Property, West: Property Raj Kumar Dubey, ovider in which the e-auction to be conduciad. shall be nformed ——_—— , - -
Kasba-Jaithra, Tehsil- Aliganj, District{North: Road 15 Feet Wide, South: House e _E syt oappbidptides i e b o ot . A bR 3. | Authority under which corporate debtor is Regist fC ies, Uttarakhand
Therefore, if vou pay the amount due o the bank along with subsequent inlerest, cosis, changes i d/ reqi d egistrar or Lompanies, Utiaraknan
Etah, Uttar Pradesh, 207249 Seller incorporated/ registere
- —— - and expenses incumed by bank before the date of publication of sale notice, no further achon shall be . e
1. Mrs. Manju (Borrower) W/o Sh.|Land/Property (Residential/Commercial) Rs.16,29,177.00 taken for sale of the property and you can redeem your property as stipulated in sec_ 13 (8) of the Act 4. | Corporate Identity No. / Limited Liability _
Etah, Uttar Pradesh, 207001, R/o.2-|at house No. 777, Property No. 911, 2 1% | Rs. 23.957.00 Hypothecated Plant & Machinery and factory shed at 5. No 205 L 206, Opp. Ammavari Temple . . . . .
(Mortgaged Property), House No. 777, | Krishna Vihar Colony, Sector-25, Mauja-| & | & o0 2025 AEkacal 1o Sabbavaram Roed Aﬂ.maualllv.-il-:!{m p Rt '|,,"|g,:|:b,r-.1,';|?n1-'|l'l-1'lﬁll"l"1"-ll1-'.'!-"-'||".|:| 5. | Address of the Registered Office and Ramraj Road Bajpur, Bajpur,
Property No. 911, Krishna Vihar Colony, | Barthar, Pargana-Etah Sakeet, Tehsil & N | N f?n‘t’gr o5t & othor Rt ety sttt o bt i st e ot bbb bt o st b e Principal Office (if Any) of Corporate Debtor | Uttarakhand, India- 262401
Sector-25, Mauja-Barthar, Pargana-Etah | District- Etah, Uttar Pradesh, 207001, 5 = exponses Date: 05.05.2025, Place: Visakhapatnam Sd/- Authorised Officer, Union Bank of india 6. |Date of Closure of Insolvency Resolufion Process | 08.05.2025
Sakeet, Tehsil & District- Etah, Uttar|in the name of Mrs. Manju. Boundaries:| « | oo — ,
Pradesh, 207001, 2. Mr. Dinesh Kumar | East: Road 15 Feet Wide, West: House| N | © 7. |Liquidation Commencement Date of 08.05.2025 (By Order of Hon'ble NCLT,
(Co- Borrower) S/o Sh. Raijpal, Rlo-|of Veerpal Singh, North: Property Rajesh, Corporate Debtor Chandigarh, Bench-I, in 1A No. 19 of 2024
Nidholi Road, Jitauli K Pass, Ramnagar, | South: Property Sarijit in CP (IB) No. 171 of 2023
Rustam Garh, Etah, Uttar Pradesh, 207001, 3. Mrs. Shushma (Co-Borrower) W/o Sh.Dinesh, MAHAFFUM HDME FI H.AH'EE I.IMI TED 8. |Name and registration number of the CAAmn Gupta
O A e Pl 2 *MANAPPURAM PARNIE LT NUARAR EUION HUME FINANCE P 1-LID " [insolvency professional acting as liquidator |IBBI/IPA-001/IP-P01323/ 2018-2019/12055
- i i CIM ; UB5923KL2010PLCO3O17I
Date- 10.09.2025 Authorized Officer, Axis Bank Ltd. e Regd ﬂrl'-ﬁu: I'a'-'f;--'llA 'Utllrﬁ?ﬁﬁ?m lgﬁ'-;-'lﬂﬂﬁnuﬁrn HEIIJH:g.{.: il Lhns_it;ar :!t;"irgrﬁtg‘a‘gfn i 9. |Address and e-mail of the of the liquidator, | Address: Lane 4 Bhagat Colony, Uttam
arm (1} NAPELEAT ANTe Anance Lamdaed, 1T T LT T, Bl N, =ang T8 ninen-huna i, ; :
7 ¥ i el el s ; ; as registered with the board Nagar, Khalsa School Road, Khanna,
fi \ N [ A . F.u EL'C HDT}CE FER Andnan East Mumba-a(0083, Manarashin, Plees Mo 0220662 11000, Wehsite: www manapporamhomatin com . A J
- DEMAND NOTICE Ludhiana, Punjab -141401
4 Office o B 4.50 ; ssola dis AUCTION CUM SALE e, Authozed o of Mappura Homs Prancs L, 131G ouf regsiad ofios at IV470A o) WIESSA new), Mansgguram Email Id: arunsapna.ca@gmail.com
X - De . D025 & B E T NOTICE FOR SALE OF Lintor h ég;_nns?;d. = W?FL:%'E?E?;!;EI.;-?ﬁ_aﬂl;f;ﬂ;ﬁl_:lrhﬁ“ﬁﬁliﬂrgaﬁ _?ELEEJ::? I_:.?El:lt?i?iﬁ imj of ;:.!:!-:-:EIL:L';I}I:?::?E:?JIWE Mobile: 9878991186
4, Noida, Sector 45, Uttar Prades IMMOVABLE PROPERTIES] |27 scuieson o eorizan o v st Sl Sy o et 00 it et 22 21 |70 [Adress and emai 1 be used for | Address: Lane 4 Bragat Colory, Ut
A dix — IV-A [See Provi leB(§ o Finance, Mew Dehi inter.als Carmying on Susiness ol phvancing boans Tor conginachion ana /of punchass of dwaling unitz and whersas the correspondence with the liquidator Nagar, Khalsa School Road, Khanna
pRendix [See Proviso to rule & (6)) Banawss | Co-Bormowers 33 mentined 1 Calurin No. 2 of 9 Delow mereinned chirt btanid oan fom MAHOR ind whoreds AHOR Ludhiana, Punjab -141401 ’
iy L A X . | & { = A e SR CUTR] CIRCTED U ACL and in aamise o poears condered @ T apcion 1302} LR ot read Wit Aule 2 !
b W"'a_"u':mn E'F_'he Hm"_:'e 'F" Sale of Immovable 'ﬁ""_s'ilﬁ under the Securifisation :an:.FEEE;-:JHE'l.rut‘.!lﬂﬂ of Fmafﬁ'clal ’5'5_55'[5 And l_:.nrnr:;eme.na_r Eecu_rlt!" interes| the securly intarest {Entorcament) Auks 2002 sl demand nodee :eTl.m;. D0 T BOMTABTS / Co-BONTOWErs a3 menboned Nersin Deow Email Id: lig.cheemapapermills@gmail.com
Act 2002 read with proviso to Rule B(6) of the Secunty interest {Enforcement) Rules, 2002 Notice is hereby given fo the pubsic in general and in particular to the h:-:'?:a the E.'“"'"":,",:f’“"’..::'f.’.ﬁ'“ tha nOlias -Trl;-ﬁ I":nil'umrﬁ ':'-Iere!'gglﬁ-ﬂ'n Bl o "_:3;' 'E';? c:aFi -I:-r‘rg o PR et n:rurl-:' Eet b — :
Borrower(s) and Guaranlors) that the below describad immovable propert mortgaged/charged o the Secured Creditor, the constructive possession of which R i S L ECRTTN iy e S o e TR T FERATEIArR o B ENNI NS MR D 11. |Last Date for Submission of Claims 07.06.2025
has been taken by the Authonsed Officer of Shivalik Small Finance Bank Lid., the Secured Creditor, will be sold As is Where is”, As is What is" and S| Name Bf The Bosmowes D 0f Secured Assot In Aespect Hpa |Oatn 0F Nofice Sent & Notice is hereby given that the National Company Law Tribunal, Chgndigqrh, Ber]ch_- [, has
Whatever there is" on 30th May 2025 for recovery of Rs.14,11,000/- (Rupees Fourteen Lakh Eleven Thousand Only) As on 07-12-2023 plus ivlerest & "I“ f’"m:““:“h AT o R 'ﬁ:‘ﬁf’f : = [IT TLET 8r8dgreg 0tge commgncemeg:‘; 01:c lﬁu'|datl?n of the ChBeerLIa Papeé M|IIs2 0P1r:3yate Limited on
: 3 ; + Sam Bhaan Meang Prem With Al 01, SaneapNo. [ geEuniawas Lam Fanchayst fahikas; < I - Bl .05. 1 .
charges thaseafter due to the Shivalik Small Finance Bank Lid. secured creditor from 1. Mr. Jagdish Kumar S/o Mr.Khadannd Shukla (Borrower) Dew, Fiancka Mestis. | Panctsyat Sam Lakot, Deusa. Avea 103,37 S Yards, Diswkt Dama Sais| 04- | Rs 1099395 The gtake:oﬁggfsrofeéﬂggma%; eernl\jﬁlgePr}ic\ya?gldiim??eélgefac%ergge’caIIe o unon fo submil
Saddalourapur Near, Maripat, Rallway Fatak, Noida Extention , Uttar Pradesh 201301, 2. Mrs, Shiv Kumari Devi Wio Khadannd Shukla ﬂl ol i g.t:ﬁlalfu-luﬁ'ﬁmgﬂia'fl:_wd:;-EE'.'::;::E;=I;Mr+|::::r“i:'||:-LeT-.fa?r|:.J|:;|TI#.'.]Jnﬂ;-"'m il their claims with proof on or befoFr)e 07.06.2025, to the liquidator at t¥1e addregs mentioned
{GuarantoriMortgagor) Rio H.No.ZB, Sadarpur Sector 45, Noida Gautam Buddha Nagar, Uttar Pradesh 201301. = 5;:',,”. T p,,,,:.,.,{,,, o ,;n .;.::5, Cankalo Mo, 03 T ;,,, Yifs, witagn _3,.:.”,,; T4 | 040005 & againstitemNo.10. o ’
. ‘ A - i : i - wighar Sl Fadass Gram Par gl Teuwas, Pechayal Savnll Kolkisin, Slear PO Taoukara, | 04- Fis. BCEE 1T i i i i i i i i
The fBserve price will be RLB.ES.EDH:‘-{ Rupees Eight Lakhs Thirty Five Thousand Two Hundred Only) and the eamest money deposit will be 10% of Bid i bpllin. LI ool e gl e i iy Sl Irf;% ﬂg?:ﬁg' CsrﬁgIrfwoiﬁhsgglléisrﬁgnvcliirtnﬁgClr%(r;}?nm?rgcr)zo;)by g';%{%ﬂlg Ir:e](?t?gr?igrr]r?gaArlwlsOther
Amounti.e. Rs. 83,520/ (Rupees Eighty Three Thousand Five Hundred Twenty Only) the latler amaunt 1o be deposited with the Bank on or before 29- Al Scuth-Gial. Morth-Housa 0 Shyonarayan rs may . . prootinp ;DY P y :
05-2025 by 5 PM. particulars of which are given below - 3 | Marangi Devi Flat A P No. 200 Saecip NG, TONE) i Khasra No. 707, Avkt 258,00 5 Yarde,| 14- [ 16-04-2025 & Submission offalse or misleading proof of claims shall attract penalties. .
2 ' —r Khem Raf Mesna Wilagn Bas Bwal, Gram Panchayst Brwal Fanchsyet Samil Bandbul Diet-Dasa | 04- | s 16297285 In case a stakeholder does not submit its claims during the liquidation process, the claims
j : mest Mo Laknm) Maena Dassa. PO Bewal, Dausa, Rajasthan Fin 33315, East-House OF Joban Lal| 2025 i i i i
Name of the Borrower(s) / Demand Notice Date Description of the Reserve . E':’BF ALAPOMZ02048 1 Jaipur | Mocas, Voest-Cormenn Wi, St btose O e e lbeused fresl submitted by such a stakeholder during the corporate insolvency resolution process under
Guarantor(s) and Outstanding Immovable properties Price Deposit (EMD) = ""‘_ _“"5 e e e i e g e = e the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
AT SR 25 S sl v, St e e o e/ CO-Srmer. afiti B0 dave o pdieation of iée ece. Fakee | | COTporate Persons) Regulations, 2016, shall be deemed to be submitted under section 38.
V202 A1 e plce and o of e Tmovet Sy o Loy s et e ey e R e peie M s A it
- 1 i B an el of | MMOovace § ' Of NHICE i Other MarnoTs 35 prescrbed under tha Act and' the raies -made harmunder. ¥ou ane pul G nolice Tel e said morigage t3n be
1. Mr. Jagdish Kumar Sm_ Mr.Khadannd 07-12-2023 2 nIE:T “ d i L‘Eﬂ @ immovabie f Rs. 10% of ra:fetr:i:-:‘ upon payhmt ol the eia .=r:r§.rt Uuauh:gu'.'-a- veth costs, chamges .':Iru:l n:-mrl-]suz incurred by MAHOFIM al any Bma Esfone he Cheema Paper Mills Private Limited
Shukla (Borrower) Saddalaurapur Near Rs.14.11,000/- properties: Measuring an area of 25 5q. Yards, | 835200/ | Reserve Price date of publication of notics for publie Buchon or private Tty for transter by way of S8, &5 doaied 1ySection 1303 of the SARFAES Arl Date: 09.05.2025 Rean No: IBBIIPA-001/IP-P01323/ 2018-2019/12055
Maripat, Railway Fatak Noida Extention , Uttar | (Rupeas Fourteen | Siluated al Khasra No. 122, Vilage Sadapur | (Rupees | e Rs, 83,5200 | | ke futn il 6 isine o143 (1) of e SERFAESS Act v afe ety asiainec o WASTemming i deaki wilh e SecudPOROEs | | o) ve: Chandigarh ne AFA Valid upto: 31.12.2025
Pradesh 201301 2. Mrs. Shiv Kumari Devi Wio Lakh Eleven Colony, Tehsil Dadri, District Gautum Budh| Eight Lakhs | (Rupees Eighty : g IR : 0.0l
Khadannd Shukla (Guarantor’Mortgagor)| Thousand Only Magar, Littar Pradesh. Ragistered in revenue |  Thirty Five Thres Date: 10* May 2025 | Place: RAJASTHAN Bd/- Mulhorised Difcer Manappuram Home Finsnee Lid
Rio H.No.2B, Sadarpur Sector 45 Noida records of Bahi No.1, Jild No.6B17, Page Mo.| Thousand | Thousand Five
Gautam Buddha Nagar, Utlar Pradesh 201301 109/216 Serigl No. 4787 Dated 24-07-2015, In | Two Hundred Huredred VK Global FORM NO. INC -26
Loan Account No. (102741000266 the name of Mrs. Shiv Kuman Devi Omly) Twenty Only) a [Pursuant to rule 30 the Companies
Date of Inspection of Immevable properties:- 28th May 2025 ... 1100 hrs ~ 1500 hrs I{Idt_lﬁt ries UREMparation) Ruuh 2814
- LIIT!It’E'El Advertisement o be published In the
Auction Date and time of opening of Bid:- 30th May 2025 from 10:00-12:00 hrs. ; newspaper for change of registered office
T EJF-urmully known a5 3P5 Inlernatiomal Limiled) of the company from cme state to another
Last Date for Submission of Offers | EMD:- 28th May 2025 il 5.00 pm, Registered Office : Plot 8o, 151, Ground Floor Main Mathura Road, Fandabad, Haryana, 121003
; w . Y P ; ; CIN; LO1931HR1993RLC 031500 Before the Central Government
For detailed terms and conditions of the sale, please refer to the link provided in Shivalik Small Finance Bank, the Secured Creditor's website E-madl 10 ipfo:@vkailln Comtact Me.0t29-7117710 Regional Director, Marthern Ragion
gl
hitps:/ishivalikbank.com/auction_of_bank_properties.php STATEMENT OF STANDALOME AUDITED RESULTS FOR THE QUARTER AND YEAR ENDED MARCH 31, 2025 In the matter of sub section (4) of Section
Important Terms & Conditions of Sale: \ R in Lacs) 13 of Companies Act, 2013 and clause (a3}
! S Je ; . Bossd S (A ; T z of suby ride (3) of rule 38 of the Companies
(1) The property is being =08d on "asis where is, whaieverthere and without recourse basis as suchsaleis withoul any warranties and indemnitees Quarler Ended Year ended (Incorporation) Rules, 2014
{2} The proparty'documents can be inspactad on the above given date and tima with the Authorized Officer of the Bank, Particulars 31/03/2025 | 31/12/2028 | 31,03/2024| 31/03/2025] 31/03/2024 AND
{3} Bigf document/Form containing all the general lerms and conditions of sale can be abtained from Authorised Officer on any working day during office (Audited) | {Unaudited)|  (Audited) |  (Audied)  [Audited) I the makter of Actia Autemotive Indla Private
haurs at Bank's Branch Office mentionad herein above, The intending bidders should send their sealed bids on the prescribed Bid Form fo Be Authorised I. Revenue from Operalions 501 = S 50 | 'ﬁ"’"*"*’_‘é hr-'_ﬂ'-'l“r‘lil “EET'-'E:'ELE’? 'f'":_l':“ % Black-G
Officer of Bank, Interast Income - 3.28 0.01 7.08 ] 278 B0 EYSORAE CTCrE T [ Lt
: - o . ) ) o ) ) ) b sl ’ i - 0L =l e " Dethi, Mew Delhi-110083
{4) Bid o be submitted in sealad envalope manficning the Bid for Auction proparty and accompanied with EMD (being 10% of the Bid Amount) by Demand Total Revenue from Operations 5.01 3.78 0.0 42,90 278 | Ptitioner).
Drafl drawn n favour of “Shivalic Small Finance Bank Lid", payable Noida at on or b:efure 28th May 2025 8 5.00 p.m. at l!:e above-menticned Branch Othar Income - - - - | - Motice is herehy given fo the General Public that
office of Bank. Bids that ara not filled up or Bids received beyond [ast date and tima will be considered asinvalid Bid and shall accordingly be resected. No Total Income 501 398 0.01 12.00 | 278 the company progoses b make appicatian to
inderest shall be paid an the EMD. Once the bid is submetted by the Bidder, the same cannol be withdrawn I, Expenses I the Ceniral Government. Regional Directar
{5} The sealed bids will be openad on 30th May 2025 at 10:00 hrs - 12:00 hrs at the above-mentioned Branch Office of Bank in the presence of the bidders il Cost of material consumed 174 : 60| EE{JE:;:;EEE;“;{I ih '15'3&'&:-‘:;1:;3:1'1 rn{aﬂ:‘nl:mh;
1 i H A 1 ; I ' L = - ] H K | | 1
E;Em euh? lime ﬁﬂgf:hﬂrﬂdﬂer the efigible badders may be given an opportunity &t the discretion of the Authorised officer to participate in infer-se {ii) Purchases of Stock in Trade I altaration of the Memarandum of Associabian of
N k0 ennance iha oiter prce. _ _ . _ {ill) Changes in inventaries of finished goods, work in progess and stock in trade : - - _ the Company in terms of the specisl rasalusion
{6) The bid price 1o be submitted shall be above the Reserve Price and the bidder shall ferther improve their offer in multipis of Rs.50,0000-. The property will IE T . 7 : ' % passed at the Extragrdinary Genaral Mesting
(v} Emploves Benefits Expanses 426 1.31 .46 b.6% 1.75
not be sold below the Reserve Price set by the Authorised Officer. iv] Finance Cost % : held on Wednesday, 16th Aprl 2025 to enable

{7} Thesuccesshul bidder is required to depasit 26% of the sale prica (nclusive of EMD) immadiately not later than next working day by Demand Draft drawn (v} Depraciation and Amarlisation Expanse 3 11- T o I T ¥E Ilr;n'::‘é:nali:rlgl h':'lﬂil-:::lnl'?:i iésjzl;;lia:ltirr?ﬁu:ﬁiie;
infavour of Shivalik 3mall Finance Bank Lid, payabde atMosda and the balance amount of sale price shall be paid by the stccesshul bedderwithin 15 days ivit thar EIELE';’-‘"'“ 17 55 811 11.04 a0 27 E %693 Delhi” to "State of Telangana” /
fram tha date of confirmation of sale by Bank, The EMD a5 well a5 Sale Price paid by the inlerested bidders shall carry no interast. The deposit of EMD or 'Tﬁ'l'aTEiEh}-'EEE . ) 2566 | ETE] 160 5424 | .51 Any petson whose inbaresti lIksly ko b aMectad
25%, whateverthe case may ne,_s.g!_all be forfeited by the Egruc. if the successful bidder fails to adhase to thie lerms._n.'sale of commiss any defauli Iil. Prafit/{Loss) before excaptional ilems and tax (I-1) [_ﬁ,ﬁb (7.53) {11.58) {41.24) | {35.72) by the proposed change of the reqgistered office

{8) Bank does nal take any respansibility to procure any permission™NOC from any Authorily or under any other law in forcs in respect of property offered or IV, Exceplional ems 0.00 0.00 0.00 0,001 000 of the company may dekvar aither an the MCA-

: ; AR | . MR i any. L ; x - L= 21 partal (eww.meagovin by filing investor
any other dues i.e., outstanding waler'electric dues. property fax, Municipall Panchayat taxes or other charges i any V. Profit/[Loss) before Tax (111-IV) (19.75) 753 (11.59) #.24)] (35.72) :n'rpplainl [':wr o cauEE:-u e df_'d'"umad Sreard

(%) The successful biddershall bear all expenses including pending dues of any Devalopmeant Authority If any'laxesiutility bills ele. to Municipal Corporation

' * i i &
or any cther authontyiagency and fees payable for stamp dutyiregistration fee etc. farregisiration of the 'Sala Cerlificaie’ L EI Eﬁrﬂﬁ& i Eﬂp;ﬁ;ﬁ'ﬂf g"['a':,;ﬁ:l -Hl':luli-[ ;':I'i;'_grmﬁbﬁiﬂg ";1'
{10} The Authorised Officer resarves the absalute right and diseration to accept or rajact any or all the offarsibids or adjourn/cancsd the sake withoul assigning i Eferlr 6d Tan el 1 hisier interest and grounds of appasition o
amy reason or modify any terms of sale withoutany prior nobce. e s taestion i 0 the Regional Cirector at the a:!d*aasﬂ of the
{11) Bids once made shall not be cancelled or withdrawn st : Regional Director, Narthern Reglon: -2 Wing,
el . R : , VI Hel Profit/iLoss) lor the periad (V-V} (18.75) {7.53) {11.58) (41.24) | {35.72) Znd Floor, Pt Deandayal Antyodaya Bhawan,
{12) Ta the bestof s knowledge and information, the Bank is not aware of any encumbrances on the property 1o be sold except of Bank, Interested parties Viil, Other Comprehsnsive income - 2nd Floar, CGO Comglex, New Defhl-110003
should mzke their own assessment of the property fo their satisfaction. Ban doas not in any way guarantea or makes any representation about the R Hems that will not be reclassified to nrodit or Inss . within Faurieen days from the date of publicafian
filnessiitie of the aloresaid property. For any other information, the Autharised Officer shall not be held responsible for any charge, Ben, encumbrances, {i) Reimbursemant Gain /[Lass) of the Definad Benedit Plan - - of this natice with a copy of the applicant
property [3x or any other dues to the Government or anybody in respect to the aforesaid property. The notice 1s heraby given to the Borrower (8} | (i} Net Gain on equity Instrument designated &t I g company at its registerad office at the address
Mortgagers) Guaranton(s). fo remain present personally at the time of sale and they can bring the ntending buyersipurchasers for purchasing the FVOCE for the yoar IR S
irmmiovabie property as describad harain above, as per the particulars of Terms and Condifions of Sala. (i Income tax relating to itars tha will niot be reclassified 1o profit or 1ss i - '.Elilﬁchd\;l.i' P;t"?;'if.;rﬁ’mu fi:_r::l:;a:;::num
(13) The immovable property will be sold to the highest bidder, However, the undersigned reserves the absolule discretion to allow inter se bidding, if deemed B. llems thal will be raciassited to profit or loss. _ = sl 'F » ;"' tp:l: Il.r = 'ﬁ :
NeCasEAy. _ Total other Comprehensive income (A+B) - Actia Aummn:m: |r:1d-;. ;ﬂmﬁnﬁ::d
{14} Bank is not responsible for any liabiies ugan the property which is natin the knowiedge of the Bank IX. Total Comprehensive income (VII-+VI) (19.75) (7.53) {11.59) {41.24)]  (35.72) Sdl-
{13 The Borrower (s) / Morigagens) / Guarantors) are hereby given 15- DAYS SALE NOTICE OF IMMOVABLE SECURED ASSETS UNDER RLULES 5(6) X. Paid-up Equity Share Capital Equity Shares of{Face Value Rs. 10/-) 42379 49379 42370 423.79/ 423,70 Place; Mew Delhi Magesh Kumar Azad
READ WITH®1) OF THE SECURITY INTEREST {(ENFORCEMENT) RULES, 2002 published in Hindi & English Edition in Newspaper, to dischargs the XI. Reserves as at 31st March : % = 2 Date: 09.05.2025 v Dfrﬂclﬂ;
I|::|=::I~.-Irt'_.' infull and pay the dHes as menmne:lj abowve along with up-tcu-dlal:e ||.'|te‘.res1 and expenses within flz.ftnen days from the d::t-u of this r1|:-1|c:{.e failing XII_ Earnings Per Share (EPS) on Face Vaiue Rs. 10- Address: Flat No, 24, Hal:;lg A:giﬁgi’r_
which the Secured Assel will be sold a5 per the lerms and conditions mentionsd above. In case there 15 any discrepancy batween the publications of sale (3] Basic [0.47) [0.18) 10.27) 10.97) 0.84] Yashodam Layout, OFf A.K. Vaidya Marg,
notice in English and Vemacular newspaper, then in such case the English newspaper will supersede the vemacular nawspaper and it shall ba (b} Diluted 0.47) (0.18) 10.27) m_g.”; 0.84) Goragaon East. Mumbai- 400063
considered as the final copy, thus removing the ambiguity. I the borower'quarantors/mortgagers pay the amount due to Bank, m full befors the date of Knlas: :
sale, auction is iable to be stopped. However, insuch GEEDE.IFUI'IZF‘.-ET inberest will ba charged as applicable, as per the Loan docurments on the amount 1 Fn-n Company £ having only 02 BUSINESS achvily 50 The eqment raporting under Ind AS-108 |5 ol raquined
autstandingin the notice and incidental expenses, costs, etc., is dusand payable fill s realization 2- The company has commenced commercial production of Hydropronic Farming w.e f March 07t 2025
(16) The dedision of the authorized officer is final binding and un-guestionabla. All bédders who submitied the bid shall be deemed o have read and 3- The Above result were reviewed by the Sudit Committee and approved by the Board of Directors af the Company in thelr meeting held on 0%th May, 2025, The
undersinod the terms and condition of auction sake and be bound by them atahory Auditor of the Company have pravidied the Auditors reports for the same, ) _ _
For detaiis, help, procedure and biding prospective biddars may contact. Mr. Siddharth, Contact No. 9811864937 ;‘ m%gﬁg:gmﬁfﬁﬁ%gg ?ﬁﬁiﬁﬁéﬂé’n*{ﬁLaEiﬁﬁfaﬁﬁi%‘TﬁEFEE?ﬂEF? corfirm to the perods of current periods.
1. Pleasa note that the sacurad creditor, the Bank is going 0 issee sale notice to all the Bomowan'Co-Borrowers/GuarantorsiMortgagors by POST by thair ' =1 ™ =
addresses. In case, the same s not received by any of the paries, then this publication of 2ake nofice may be freaied as subsfituted mode of service,
2. The Bomower'Co-Borrowers! GuarantorsMorigagors are-aiso bereby informed that hefthey must take defivery of their household effects, lying mzside the
above premisesiunder the custody of the Bank, if any within 15 days of this publication, with prior parmission, failing which the Bank shall have no Far Vk Global Indusiries Limiled
Iabiftyiresponsibility o the same and will dspose of al the Borrower| Co-Bormowers/Guarantors Morigagors risk and adpust the sale proceed towards dues ({Formerly Known az 5P3 International Limited)
4. If the Auction fails due o any reasons whalsoever, the Company would at Bberly o sell the above mortgaged properias thraugh privale lrealy as per o I ke vy Rahul Jain
provisions mandated under SARFAES| Act, 2002, Date : 05th May,2025 Scan this OR Code to dewnload Audited Financial Managing Director
Drate: (19-05-2025 Place: Noida Aifthorised Officer, Shivalik Small Einance Bank L4, Place : Faridabad Resuits for the year ended 3151 March, 2025 DIN: 00442109
[] UCO Bank Zonal Office- Krishna Plaza, C-2/6, D-Block, POSSESSION NOTICE CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
o dan Ganga Nagar, Mawana Road, Meerut (U.P.) [Rubes- B(1]] {For Immovable Properly) f) - Corporate Office: Chola Crest, C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai 600032.
Whereas, the undersigned being the Authorized Officer of the UCO Bank under the Securtisation and Reconstruction of R f,‘:} Chﬂ]a Branch Office: 2nd Floor, JJ Tower, 59-Rajpur Road, Adjoining Ram Tirath Aashram, Opp. Sachivalaya Main Gate, Dehradun- 248001.
Financial Assets and Enforcement of security Interest securily Interest Act, 2002 (Act No, 54 of 2002) and in exercise of Bty o bevter 1 Branch Office: 2nd Floor, 13- Vivekanand Marg, Awas Vikas, Rudrapur (US Nagar) Uttarakhand 263153.
powers conferred under saction 13(2) read with Rule 3 of the Securty Interest (Enforcement) Rule, 2002, issued a demand Contact No: Mr. Varun Partap Vohra , Mob. No. 8477000713, 9056555002

receipt of the said notice. The Borrower/Guarantor having failed to repay the amount, notice is hereby given to the borrower E AUCTION SAI'E NOTIGE FOR SALE OF IMMOVABI'E PROPERTIES

and the public in general that the undersigned has laken possession of the properties described below in exercise of powers E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of

conferred on himher under seclion 13{,‘] of the said Acl read wilh Rule 8 of the said Rules on this below mention dated, The security Interest Act, 2002 read with prOViSO to Rule 8 (6) of the security Interest (Enforcement) Rules, 2002.
Bomowar/Guarantor in particular and the public in genaral iz hereby cautioned not to deal with the properties, and any dealings Notice is hereby given to the public in general and in particular to the Borrower / Co-Borrower/ Mortgagor (s) that the below described immovable properties
with the property will be subject to the charge of UCO BANK, Branch for the amount detailed below and interest together with mortgaged to the Secured Creditor, the Symbolic possession of which has been taken by the Authorized Officer of Cholamandalam Investment And Finance
expenses thereon, [The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act in Company Limited the same shall be referred herein after as Cholamandalam Investment And Finance Company Limited. The Secured Assets will be sold on
respect of time available to redeem the secured assets) “As is where is”, “As is what is”, and “Whatever there is” basis through E-Auction.
5| Mame of tha Branch o . Itis hereby informed to General public that we are going to conduct public E-Auction through website https://chola-lap.procure247.com
™ Borrower Description of the Immovable property e e T 0] Date & Amount Reserve Price, | E-Auction Date & Time,
*|BRANCE: NAGAR NIGAM. ALIGARE | ENTD of rosidental Property Siuaed af Khelno, 13577 New Ambedar Coloy. Dey Sai Borrower, T || ety AN el o G B
- ehsil Kail, Aligarh-  Area ardsie 3sq. mir,, (Intha name of Mrs - .
g;;:f i HEZ_E:HQ:; ]E.funl::.i L.f.,}ﬁ'"&? Manju Devi l.!.r?u Mr Rajnish Sagar [ﬂn—ﬂp‘plir.:ﬂi:l. Sale Deed He;ilﬁ!ered in Bahi Na: 1, Zild Co- Borrower, Mortgagors U/s13(2) ment Amount (in Rs.) Inspection Date
Ra;ni;h Sagar, Plot No. B-67 (Part) Np: 12395 Pages: B3 to 100, Serial No: 817, Dated 23.01.2016 al SRO KOIL, Ahgarh. Loan No. HEO1RUD00000030836 10-09-2024, | Property Measuring 42.67 Sq.yds. | Rs. 31,70,000//- 17-06-2025
Waiidour Nada. Tehsil Koil. Aligarh, | Sounded as Under: - East- Plot of Others, Narth- Kabristan, West- House of Ranveer Singh, Borrower & Co-Borrowers:- 1. AMIT AHUJA, 2. SHIPRA | Rs. 20,14,878 /- | Bearing House No. 71, Situated At 11:00 A.M. to 1:00 P.M.
i ' WAHEAML | South- Rasta 15ft wide. AHUJA, 3. M/S BHAVYA BOOK DEPOT Through It AS ON Mohalla Shastri Nagar, Rampur| RS-3,17,000/- 16-06-2025
Ermand fotice [iae 28,01, 2020, Datn ot Basaession : M7-\B 4 Proprietor (AMIT AHUJA) R/0: House No. 68, Delhi 06/09/2024 |Registered As Per Sale Deed| Rs.50,000/- | 10:00A.M.t05:00 P.M.
Outstandings : Rs 1504296.23 plus interest & other charges Darwaja, Shastri Nagar, Rampur City, Rampur 244901, With Further | Registered In Book No.01, Jild No. As Per Appointment
2..BRANCH: MAIN BRANCH, ALIGARH | All part and parce! of residential house measuring Area 177.25 sq. mirs., part of Khasra Mo, Uttar Pradesh., 4. M/S BHAVYA BOOK DEPOT Through InterestAnd | 3708, Page No. 139-162 Sr. No.
Mr. Pappu Khan Slo Hameed Khan _‘|55. Chilkau ra, Quars_n Byepass Aligarh [U.F‘.]_in the name u_f Shri F’appu Khan S'o Hameed Its Proprietor (AMIT AHUJA) ALSO AT: Zila Parisad Charges Thereon. | 8312, Dated 31/12/2008.
(Borrower), Sh. Hameed Khan Sle :;fg?na g:ﬂa.rﬁf:r?i?tﬁreql ga’qheﬂuiﬁtde I;:g gzﬂgﬁ “Ir{?ul!'sr.ﬁ.ﬁlrgairI:.TBﬁh:lﬁéﬂ "‘:ilizlfdmrﬁcaf'ln?: e?jn g:{:ﬁs Market, Rampur Road, Bilaspur, 244921, Uttar Pradesh.
f-ﬂlg-rtgl'::::? hEn:'h ;:m]tf;;:ﬁ:h I&ﬂ Norh by H;que of Guddy Khan {This Side Langth -58 feet), On the South h;’  Blot of Kally [ THIS IS ALSO A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002. |
o ﬂ.hﬂil'l ( Gu:arantnr:l Khan (This side Length - 76 Feel), On the Eastlby: Rasta 25 Feel Wide [This sida Langth - 26 1. Allinterested participants / bidders are requested to visit the website https://chola-lap.procure247.com/ & https://www.cholamandalam.com/news/auction-notices.
PR Feat), On tha West by: Rasta 25 Feel Wide (This side Langth - 31 Feat) 2. Fordetails, help, procedure and online training on e-auction, prospective bidders may contact Mr. Muhammed Rahees - 8124000030 / 6374845616,
Demand ”‘:'““;‘ Date : 28.01.2025, Date of Possession : 07.05.2025 Email id: CholaAuctionLAP@chola.murugappa.com. For eAuction training alone, contact M/s. Procure247; Vasu Patel - 9510974587
;?g"ﬁ'az'&:?“ : Rs 15,25,527.06 as on 31.07.2024 plus interest & other charges w.e.f, 3. Forfurther details on terms and conditions please visit https://chola-lap.procure247.com/ & https://cholamandalam.com/news/auction-notices to take part
s in e-auction. Authorised Officer
Date; 09.05.2025 Place; MEERUT Authorised Officer, UCD Bank Date : 10-05-2025, Place: Rampur (UP)/Dehradun M/S Cholamandalam Investment and Finance Company Limited
financialexpress.co -
®® © ®® © epaper "?® © New Delh o® ©
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